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construction of buildings and the pur
chase of essential eqiupments for com
bating Leprosy in Santhal Paraganas, 
under the Scheme of grants to volun
tary institutions
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Botus Policc Warrants
1833. Shri Auroblndo Ohosal: Will

the Ministi'i of Railways bo pleased 
to state:

(a> whether any foi god police war
rants on w Inch ticket-, had been issued 
during 1954. 1955 and 1956 from How
rah, Chandernagore and Chindirah 
Railway Stations of the Eastern Rail
way, have been detected;

(b) if so, their number; and

(c) the amount involved’

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Certain 
cases of tickets having been issued in 
exchange of forged police warrants

were detected in 1959 at Howrah and 
in 1956 at Chandernagore stations but 
not at at Chinsurah.

(b) and (c). A statement is given 
below:—

Statement
No case of forged police warranto 

was detected during 1954.
HOWRAH CHANDER-

I955 Ti^
1 he number it 

forged poliic 
warrants de
tected. 88 Nil

7 h prw.c of 
the (ickcts 
issued in ex- 
<_hjnge of the 
forged polite 
warrants Rs >moo Nil 

approxi
mately.

Theft of Articles
1834. Shn Auroblndo Ghosal: Will 

the Mmistoi of Railways be pleased 
to state-

(a) whethei any theft of insured 
ai tides wn> detected in the Down 
Bombay Mail cm the 4th November,
1958 al llowidh Station,

(b) if so, what is the amount of 
insured articles stolen, and

u )  the action taken m the matter?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes

(hi About Ks 800

(c) The Government Railway Police, 
Howrah have registered a case under 
section 379 IPC and the case is under 
investigation.

Electrification Scheme for Manipur
1835. Shrl L. Achaw Singh: Will the 

Minister of Irrigation and Power be
pleased to state:

(a) whether the rural electrification 
scheme for Manipur has been imple
mented;

N A G O R K  
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Nil 141

Nil Rs.<$,3oo /- 
approxi- 
mutely.




